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Jabalpur, this the 31st day of January,2003.
Hon'ble Mr.R.KMpadhyaya, Member (Admv.)

‘Smt Kaushalya Bai, aged about 79
years, widow of late Dulare Budhai,
G/o Shankerlal Madhai, Railway Qkr.
No .RBI 146/D, near Rly.Running Room,
Chéidiya Maidan, Khandwa.Pin-450 001, ~-APPLICANT
(By advocate- Mr.Ramesh Shrivastava) \
Yersus

1. Union‘of India through Secretary
' to vernment of India, Ministry of
Railway, Rail Bhawdn, New Delhi.,

2, General Manager,
centra; Rail way, Mumbai-VIT.

3. The Divisional Rail Manager,

Central Railway, Bhusawal Divi slon,

Bhusawal e ‘ ~RESPONDENT' S

(By advocate- Mr,He.BeShrivastava for
Mr .S.P%Sinha)

©@ RD E R (ORaL)

 This application was filed seeking a direction to

the respondents to grant ex-—gratia payment to the applicant.*
who is a wldow of the Railway servant Shri Dulare son of
Budhai, who died in 196. It is informed by the learned
counsel for the applicant that after filing of this Oehe
the respondents have considered the claim of the applicént,

as can be seen from the order of the respondents dated
24.8.1999 (Amexure R/1). Therefore, the main claim for
pension stands allowed, However, the learned counsel states
that interest and costs of this petition may be grantea.
In view of the fact tbat the scheme of pension is
applicable as early as €£rom 1986 and this application has
been filed in 1998, It is not desirable to award ﬁny

%
Contd,. «P/2e



’
!

3 23

interest., However, if any interest is payeble under the
rules to the applicant, the applicant may. mdke a
representation to respondent No.2, who may consider the
claim of the applicant in accordance with the rules, If
the applicant makes a representation to respondent No.2
Al o

for claim ofLPension,'the respondent No.2 is directed to
dispose of the same with spesking order within a period

of two months from the date of receipt of this oxder,

26 In the result. this application is disposed of
in the light of observations in the preceding paragraph,
without any order as to costs.

lmp

(R.KUpadhyaya)
Member (Admv,)
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